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THB MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : <a) In tbe month of May aDd 
JUDe 1985 two factoriel eoaalcd in ,rindios 
of spices were inspected and a total of 14 
samples were lifted. ]2 samplel have bcen 
~ouDd to be Dot conrormiol to the stan-
dards. 

(b) and (c) The casel of these 12 lam-
pIes declared not conformina to tbe 
.tandardl laid dowo under the Prevention of 
Food Adulteration Act, 1954 arc under pre-
pro.ecutioD investigation.. After investiga-
tion is complet~d action will be taken as per 
provision. of P.F.A. Act and Rules made 
thereunder. 

[Engll'h] 

Finan cia I Allistance to Shipping 
Companies from ShippiDC Develop-

ment Fund Committee 

·S2. SHRI S. M. GURADDI: Will 
the Minister of SHIPPING AND TRANS-
PORT be pJeased to stato : 

(a) whether it is a fact that the func-
tionana of tbe Shipping Development Fund 
Committee (SDFC) has come to a stand 
Itil); 

(b) whether tbe financial assistance 
provided to the various -hipping companies 
durinl tbe lalt two years has resulted 10 
discrimination and mushroom growth of 
private companies without the necessary 
Ikills and r~.erves; and 

(c) If so; whether Government propose 
\0 ilsue proper aUldchoes to streamhne tbe 
financial assistance to shipping companies 1 

THE MINISTER OF STATE OF THB 
MINISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI) : (a) No, sir. 

(b) No, lir. Fananclal assiltaoce to 
private shipping companies is given only 
after a thorou8h exarninatlon of the proposal 
of the company by Executive Director. Ship-
ping Development Fund Committee and 
Director Gencral of Shlppina, whlcb is then 
discussed lD lhe meetlna or Shipp,n, 
Devtlopment Fund Committee. Tbe recom-
mendations of SbipPlO1 Development Fund 
Committee are further examJDed io the 
M!Olstry or SbIPP.OI and TraosptJft and 

Mini.try of Finance, before final .anction is 
ilsued The .I'praisal made by ShippiDI 
Development FUDd Committee and Director 
Oeneral of Shippiog cavett tbe aspects or 
managerial skill and financial resources 
available in tbe shippiol company. There 
bas been no discrimination in 1he matter or 
providing financial assistance to tbe shipping 
companies as finaDcial assistance is provided 
on the balis of needs of tbe company after 
an analysis of the cash-flow position of the 
company by ShlppiDI Development Fund 
Committee. The fact .. hetber a company 
should be allowed to undertake sbippini 
business or not, is allo looked into by Ship-
pinl Development Fund Committee before 
accordiDI permiSSIOn. 

(c) The financial assistance to be given 
to sbipping companies it regulated by pro-
visions of Mercbant Shipping Act, 1958 aDd 
Sbippinl Development Fund Committee 
Rules. A committee undcr the Chairman-
ship of Secretary (Shipping and Transport) 
has receDtly (June 1985) reviewed tho 
arrangements (or assistance (0 sblppiol com-
panies. No decision bal becD taken by 
Government 00 these recommendationl. 

Advance Courses In Electronic Science 
by Universities 

·Sl. SHRI H.N. NANJE GOWDA: 
SHRI G.S. BASAVARAJU: Will 

the Minister of EDUCATION be pleased 
to state: 

(a) whetber Government are aware that 
most of the universities 10 the coun'ry have 
failed to Itart advance courses in electronic 
science inspite of Government's directive to 
the University Grants Comm,s.ion; 

(d) the reaaons for University Grants 
Commission'. failure to implement sucb 
courses in the Universities; aod 

(C) tbe action contemplated by Govern-
ment ID this regard? 

THE MII'\ISTER OF EDUCA1ION 
(SHRI K C. PANT): (a) The University 
Grants Commlslion had. lD May 1984, 
advised 3 universities to start a Master'. 
level course in Electronics SCience and 7 
universities to Itart a one-year post-B.Se. 
diploma coune in the aame subjects. ODO 
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of these univcraiticI ba. .tlrted both ,he 
courses in 1984·85. 

(b) and ~c) The coursel have to be intro-
duced by the univer~i.it's concerned after 

• makin, the necessary preparation. The 
question of any failure cn tbe part of the 
UGC does not arise. 

Energy ConsenatioD 

"'54. SHRI E. AYYAPU REDDY: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) in tbe context of shortage of ener8Y, 
whelher Government are considering ways 
and means to conserve energy and to step 
up its availability for the Core Sector ; 

(b) whether Government are carrying 
out a study to identify areas/ Industries! 
Offices for saving energy; 

(c) if so, the details of the scheme; 
and 

(d) bow much enerlY is likely to be 
conserved/made available? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND): (a) Yes, ~ir. Consenation of 
enerlY will increase availability of cocrlY 
to the Core and other Sectors. 

(b) A number of government agenciel 
including Standin. Group on Conservation 
of Electrical Energy under Central Efectri· 
city Authority, P('troleum Conservation 
R "search Association, Inter.Ministerial Work-
ing Group on Utilization and Conservation 
of Energy under the Mioistry of Industry and 
Advisory Board on Energy, have examined 
the potential for cnerlY laving in the various 
sectors. 

(c) The schemes aim at developing/im-
proving operating practices and equipments 
in the various entrsy inttnsive sectors, in- . 
eluding industrial, transport and agricultural 
sectors. 

(d) AccordioB to present jndie-atioDS 
tbe potential for conservinll enerlY in tbe 
industrial sector i. approximately 2S per 
cent, in transport lector about 20 per ceDt 

aDd in I.ricultural sector approximatel, 30 
per cent of tbe cxistinllevell of CODsump-
tion. 

Recruitment of DTC Drivers and Condueton 

.$S. SHRI R.PI DAS: WilJ tb. 
Mini.ter of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether Government have any plan 
to change its policy in the matter of recruit-
ment of DTC Drivers and Conductors; 

(b) if so, by what time; and 

(c) if Dot, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
POkT (SHRI Z.R. ANSARY): (8) to (c) 
Government has not received any proposal 
in this regard from tbe Delhi Transport 
Corporation. 

Del'elopment of Inlond Water Transport 
in Kerala during Seventh Plan 

·56. SHRI K. KUNJAMBU : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state: 

(a) whether there is any scheme for tb. 
development of Inland Water Transport iD 
Kerala during Sev~ntb Plan; and 

(b) if 10, tbe details thereor? 

THE MINISTER OF STATE OF THE 
MINJSTRY OF SHIPPJNG AND TRANS-
PORT (SHRJ Z. R. ANSARI): (a> and 
(b) A scheme for development of NeeD-
dakara·Cheriyazhc:ci<al Wall'rway was slnc· 
tioned in January, 1972 at an estimated 
cost of R. 48.00 In k bs under Centrally 
Sporv;ored Sl:heme. With l~gard to New 
Scbemes, no decl~lon ball 50 far been taken 
as tbe 7th Five-Year Plan is yet to be 
finalised. 

Financial Assistance, loss Incurred and 
Performance of D. T. C. 

"'~7. SHRI AJIT KUMAR SAHA 
SHRI RAMASHRAY PRASAD 

SINGH: Will the MiDister of SHIPPJNG 
AND TRANSPORT be pleased to atate : 

<a> tbe (inancial assistance provided to 
the Delhi Transport Corporation by Govern-
ment since 1981-82. year·wile; 


